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myself, my spouse and dependants*:

202Y4

-25S

v“r.lll.l*ll LIS LA L L L ELL LS

1.Samdesh Kumax | . son/daughter/wife of ATE MANESH KUMAR

T R T TP ey

years, balonging to

BINAR LEGISLATIVE PSSEMBLY

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

A
{Assets in joint name Indicating the extent of joint ownership will also have to be
given)
B2 Description ~ Seif Epouss | Dependant-1 | Dependant-2 | Dependant-3 |
(i) | Cash Soo)-|
(1) | Deposits in i AC —
ﬁanlﬂ.-' ﬁ!’ilhﬂlal 38 bH
Institutions And |*3/°%° i
Nm*ﬁﬂ!}k?m Ub pe. - — g e
Financial
Companies RS 15,000/-
(i) [Bonds, | 1
Debentures and | !
Shares in | = e~ = — i
companies
(iv) | Other financial
NSS, Postal e e Lo e
Savings, LIC s
(v) | Motor Vehicles  |LML Motoy
; (detaits of e = i et —
make; etc,
B ! 1S9
(vi) | Jewellery (glve
details of
value) :
{vil) | Other assats,
such as values ot S o — —
of claims /
_i interests i 3 - A ;
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
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(Note: mmm in joint ownership Indicating the extent of joint ownership will

Dapendant=1

(i

Agricultural Land

- Location(s)
« Survey number(s)
- Extent (Total
measurement)

-Current market value

Dependant-2

(1)

Non-Agricuitural Land
- Locatlon(s)

- Suryey number(s)

- Extent (Total

maasumm}

ket value |

(1)

Bulldings (Commercial
and residential}
Location(s)
- Survey /door
number(s)

- Extent (Total
measurement)
- Current market
value

(v}

Houses / Apartments, 7

etc.
- Location(s)
= Survey fdoor
number(s)

- Extent (Total
measuremeant)
- Current market

/|

(v}

ooher
ers (such as

interest in property)

(2)

1 give herein below the details of my liabliities / overdues to public financial
Institutions and qovtmrneﬂt dues:~
[Note : Please give separate details for each item)

& [ Bescpian 'ﬁ"““m'""'""; Am::uqumwfh
; v _- . i m‘ﬂh m'} m--u?wﬂu-!#&

(&)L {1} Loans from Ba: —S——— SN

() Loans from financial . /

{iil) Government Dues:

(&) dues to departments

dealing with government

TEY M.
(b} dues to departments '

dealing with supply of
W

il

dealing with supply of
electricity

(c) dues to departments

"




(d) dues to departments e ReEL

Mm_v.vg_s_e&pmea
(e) dues to departments

dealing with government — s
transport (in:g;dﬂmg

aircraft and ptars) "

(f) Other dues, If any _ — —

-

(b) (i) Incorne Tax including
surcharge [Also indicate
the assessment year upto | CBG1PK 1824 P —
which Income Tax Return
flled. Give also Permanent
nt Number (PAN)]
f“] waalg\gax {Also
ndicate the assessment
year upto which Weaith it |
Tax return filed.] :
(Hli} Sales Tax [Only in : e
case of proprietary il
business] :

(iv) Property Tax
€. Parsonal Detall
GPF/CPF/PRAN No,  :- 110138925658

Gender 2= (M/F)

Date of Birth = TeTTTolZl ]9 213 | wommmm
B s M (R
Cadre “  [BIAPK LEGISLAT\VE ASSEMBLY |

(Full Hame e.g. B.A.S.-Bihar Administrative Service,
8.5.5.- Bihar Secretariat Service etc.)

Home Districk in PATNA |
' I hereby declare that the above details are true to the best of my
knowladge and belief,
Siﬂﬂlwm ‘ du‘ -“na-rurn"};‘okalg-u;-n-n--n-ui
Name of Employee: Somtosh KUMPAR,
. Place: PP‘TNH Deshgnatimorﬁceﬂlt{hdeh4’
Date:. 247022025 Department:. PANAR, LECUSCAT WE hSsEMBLY
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in preseribed format. |




